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The Lok Sabha met at Eleven of the Clock.
[Mr. Speaker in the Choir]
ORAL ANSWERS TO QUESTIONS

Recommendations of Survey Team for
Development of a New Terminal at Delki
+

*481. SHRI RAM KISHAN GUPTA :

SHRI SITARAM KESRI :
SHRI BAL RAJ MADHOK :

Will the Minister of RAILWAYS be
pleased to state :

(a) whether a survey team has been
appointed by his Ministry to consider the
development of a new met:e-gauge terminal
at Delhi ;

(b) whether the team has submitted its
report ; and

(c) if so, the main
made therein ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRIR. L.
CHATURVEDI) : (a) No, Sir.

(b) and (c). Do not arise.
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Expansion of the passenger station at
Delhi Junction by providing an extra
metre gauge platform and thus making
it possible to deul with three more metre
gauge trains.

On the assumption that the goods
shed can be shifted from its present
location, three broad gauge passenger
platforms at Delhi junction to be
extended so as to take 18-coach trains.
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Corruption and Mismanagement in Poor
Houses/Children’s Homes/Seva Kitchens
Under Delhi Administration

*482. SHRI INDRAJIT GUPTA
Will the Minister of LAW AND SOCIAL
WELFARE be plaased to state :

(2) whether several instances of corrup-
tion and mismanagement in Poor Houses,





